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SHRI JAGESH DESAI: I am very 
happy that the Minister is worried to 
expand the infrastructure and for many 
years... 

MR. CHAIRMAN; You are happy, 
but put your question now. 

SHRI JAGESH DESAI: I welcome 
that announcement and I an sure that the 
Government will stick to it. Bu I would 
like to ask one thing. As far as the new 
refund rules are concerned, if a person, 
who wants to travel to Bombay, but gets 
down at Baroda, you have decided that 
they should be refunded partly. For that 
purpose he will have to fo to the Zonal 
Headquarters. Will the hon Minister 
consider such should be given to him 
from the Divisional Headquarters? 

SHRI GEORGE FERNANDES: *5? a 
suggestion for considers tion. 
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"Bight to Freedom of Religion: 
Explanation II—In sub-clause (tO of 
clause (2), the reference to Hindus 
shall be construed as including a 
reference to perscns professing the 
Sikh, Jaina or Buddhist religion, and 
the reference to Hindu religious 
institutions shalj be construed 
accordingly. " 
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SARDAR JAGJIT     •    SINGH 
AURORA; I. would. like to   raise. a 
point of order,  '    V 

, MR. CHAIRMAN:, -. There, is no. 
point of order in Question. Hour. You' 
can put a supplementary. 
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SHRl SUBRAMANIAN SWAMY: 
He can give a point of information. 

THE PRIME MINISTER (SHRl 
VISHWANATH PRATAP SINGH): 
Sir, the minorities have, been decided at 
the national level, not at the State level. 

MR. CHAIRMAN; That is what he 
has said.  
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SHRI JAGESH DESAI: You are 

misleading the House.... (Interrup-
tions)... 
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SHRI JAGESH DESAI: What is 

the policy of the Government If 
Harijans are becoming Buddhist and 
they. are included, what is the policy 
of the. Government? . 

SHRl. VISHWANATH PRATAP 
SINGH; Representations have come 
regarding Christians also and about 
Others. The Government is etfamin. ing- 
those proposals.. •. 

SHRl JAGESH DESAI;. What is the  
policy of the Government? 

. SHRI VISHWANATH PRATAP 
SINGH: A am telling you; you were 
considering this for so many years, for 
forty years, and you did not come with a 
policy. You don't want to wait 

AN HON. MEMBER; You  were also 
there with us. 

SHRI. VISHWANATH PRATAP 
SINGH; I realised my mistakes. I am 
correcting those mistakes. For me it is a 
Correction of mistakes. On this' also a 
consensus approach will have to be 
taken. We are examining the   
representations that   have come 

Under the Mandal Commission itself a 
very large section of minorities in U. P. 
and various other areas • will get beneflt 
it has. also been stated, Ram Vilas 
Paswanji has said, that, our attempt is in 
that directionion. general consensus 
arises for 'reservation for minorities and 
it requires amendment of the 
Contitution. ■ So we are not averse. In 
fact, we go by the general consensus,,, -.. 
- 
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Anybody who catches the eye of the 

Chair. " I have to call Mr. Swell now. 
Yes, - Mr. Swell. ■   • 

 

 
What are the qualifications?,.. 
(Interruptions)... I have got a right to 
know... (Interruptions)... 

Please take your seat... (Inter-
rupiions)... Please take your seat Yes, 
Mr. Swell... (Interruptions)... 

 
(a^tU*?) It is the property of the 

House... (Interruptions)... ' Once a 
question is put, then it is the property 
of the ' House... (Interruptions)... 
This concerns the House and it is for 
the Prime Minister to define it... (In. 
terruptions)...  ..............  

MR. CHAIRMAN: Please sit down. I 
have called Mr. Swell... (Interruptions)... 
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The moment a 
question is  put, it  

becomes the  property of the House   
(Interruptions)... 

 
MR. CHAIRMAN: Mr. Prime Min-

ister, you tell him who belong to the 
minority; tell him who belong to the 
minority... (Interruptions)... 

SHRI G. G. SWELL: Sir, you have 
called me... (Interruptions).... 

SHRI SUBRAMANIAN SWAMY: 
He has asked a question and he is entitled 
to an answer. We cannot go on in this 
way... (Interruptions)-.. 

 

 

SHRI G. G. SWELL: Sir, the Minister 
by implication and the Prime Minister in 
clear terms have said that this concept of 
minorities is in the context of the nation 
and... 

MR. CAHIRMAN: Please put your 
question. 

SHRI G. G. SWELL:... not in the 
context of any particular state. I want to 
know whether the Government will stand 
by this concept or it will retract from it 
under pressure... (Interruvtions)... 

 

SHRI VISHWANATH PRATAP 
SINGH: On the basis of social justice 
certain decisions have been taken. But as 
the Minister has stated—he has correctly 
stated—he is not getting into other 
pressures. (Interruptions) 
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SHRI JAGDISH PRASAD MA-

THUR:... (Interruptions) 
MR. CHAIRMAN: Nothing which is 

spoken without my permission will go 
on record. 

 [Transliteration in Arabic script]. 



 
t [Transliteration in Arabic scrip tl. 
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B. G. Line between Guwahati to 
Lumding in N. F. Railway 

*323. SHRI DAVID LEDGER: Will 
the Minister of RAILWAYS be pleased 
to state:. 

(a) whether Government have any 
proposal to take up the expansion work 
of the Broad Gauge line fr6m Guwahati 
to Lumding in the North Frontier 
Railway during the current year; 

(b) if so, what are the details thereof; 
and 

(c) if not, the reasons, therefor? 

THE MINISTER OF RAILWAYS 
(SHRI GEORGE FERNANDES): (a) 
No, Sir. 

(b) Does not arise. 

(c) Due to constraint of resources and 
heavy "commitments on hand for gauge 
conversions. 

SHRl DAVID LEDGER: I must say 
that the answer given by the hon. Minister 
will once again disappoint the people of 
Assam and the North-East. It is needless 
to emphasise that one of the main reasons 
for the-slow pace of industrialisation in 
Assam. and in North-Eastern States is the 
transport bottleneck and lack of proper -
communication system. -Sir, whatever 
industry is there in Assam—oil, coal or 
private sector—is all situated in upper 
Assam. It is, therefore, imperative that 
upper Assam be connected with the broad 
gauge line. This will not only benefit 
Assam but it will also benefit -the 
immediate neighbouring States like 
Arunachal and'Nagaland. So will the 
^Minister kindly consider 

j- [Transliteration in Arabic. script]. 


